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(a) the number of Boards of Trus
tees constituted in Ae country under 
the Employees’ Provident Fund Act. 
1952;

(b) the number of Boards of Trus
tees in Madhya  Pradesh and the 
names of the personnel; and

(c) the number of meetings held by 
the Board (rf Trustees from 1952 to 
1955?

Depnty Minister of Labour (Sliri 
Abid All): (a) one, namely the Cen- 
tfal Board of Trustees, Employees’ 
Provident Fund,  constituted on the 
31st October, 1952.

(b) (i) NU.

(ii) Does not arise.

(c) Six.

crap elegraph ires

1041. Shii K. R. Sluima: Will the 
Minister of Commimicatioas be pleas
ed to state:

(a) whether used up and unservice
able telêaph wire is got flattered 
with a view to its disposd as scrap 
copper; and

(b) whether a suggestion has been 
made to Government that instead of 
flatteriî the wire its gauge may be 
cfattoged whidi will fetch a tetter 
price in the market?

The Minister in Ae Ministry of 
Comnranicationt (Shri Raj Baindar):
(a) Yes.  This is done in order to 
meet the provisions of the Telegraph 
Wires  (Unlawful Possession) Act, 
1950.

(b)  Yes. But the parties could not 
either draw wire according to depart
mental  specifications, or meet the 
essential conditions of the contract.

ugar ills

1042. Sitfi Boavaraghasamy: Will 
the Minister of Food and Â cnlture
be pleased to lay a statement on the 
Table of the Sabha showing;

(a)  the number of sugar mills in 
India at present. State-wise;

(b) whether these mills are private: 
owned or owned by Qovemment;

(c) whether any mill is being rum 
by Government; and

(d) the number of mills that were: 
started after the Independence?

Tlie Minister of Agricnltnie (Dr. P.. 
S. Deshmnkh): (a) to (d). A statement 
is placed on the Table of the Lok 
Sabha. [See Appendix VIII, annexure. 
No. 51].

eprosy in ripura

1043.  Shri Dasaratfaa Deb: Will the- 
Minister of Haaith be pleased to state:

(a) whether any list of lepers with 
their full address has been supplied 
recendy to the Health Directorate, 
Tripura by Tripura Rajya Santi Sena;

(b) the action taken so far in the 
matter; and

(c) the immediate and  effective 
measures Government propose to' 
undertake to fight against Leprosy in 
Tripura?

The Mhdater of Healdi (Rajinuaui 
Amrit Kanr): (a) Yes.

(b) In order to educate the public 
regarding infection, spread of leprosy 
and how to  control it. the Health 
Directorate, Tripura, has issued a 
leaflet whid is being widely circulat
ed.

(c) It is proposed to open a Lep
rosy Qinic at the V. M. Hospital at 
Agartala. It is also proposed to con
duct a survey of the incidence of lep
rosy in the State.

T. T. Es.  Central ailway

1044.  Molla Abdollabhal: Will the 
Minister of Railways be pleased to 
slate:

(a)  the total number of ticket cof- 
lectors and travelling ticket exa
miners working on the Central Rail
way; and •




